| TEM NO. 3 (PH) Court No. 2 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 5416-5419 OF 2008

CHATTERJEE PETROCHEM | ) PVT. LTD. Appel I ant (s)
VERSUS
HALDI A PETROCHEM CALS LTD. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)
(for final disposal)

Wth C A No.5420/08 (P.H.)

(with prayer for interimrelief and office report)
& C. A, Nos. 5437-5440/08 (P.H.)

(Wth prayer for interimrelief )

[(for final disposal)]

Date: 01/12/2010 These Appeal s were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTI CE CYRI AC JOSEPH

For Appell ant(s) M. Fali S. Nariman, Sr. Adv.
& R20 Dr. A.M Singhvi, Sr. Adv.
M. Sudi pto Sarkar, Sr. Adv.
M. Neeraj Sharma, Adv.
M. Si ddhartha Mtra, Adv.
Ms. Roopal i Si ngh, Adv.
Ms. Archana Lakhoti a, Adv.
for M S. Dua Associ at es, Advs.
For Respondent (s) M. Gopal Subramani um SG
R21 in main, M. Parag P. Tripathi, ASG
R6 in CA5420/ 08 M. H K. Puri, Adv.
R6 in CA5437-5440/ 08 M. Gaur av Duggal , Adv.
M. Amt Meharia, Adv. for
for M S. Meharia & Conpany, Advs.
For R6 M. Parag P. Tripathi, ASG
Indian G| Corpn. M. Anuj Bhandari, Adv.
M. Gaur av Duggal , Adv.
M. Amit Mehreia, Adv.
For R-21 M. Sanjay Bhatt, Adv.
M. Amt Wadhwa, Adv.
M. S. Mahendran, Adv. - on-record.
Contd. .
C. A 5416-5419/08 etc. -2-
for VBSI DB C. A, Sundaram Sr. Adv.
R2 Mayank M shra, Adv.

Anaya Kumar, Adv.

Rohi ni Musa, Adv.

Amar Qupt a, Adv.

Vi bha Datta Makhija , Adv.-on-record.

Anil B Divan, Sr. Adv.
Jay Savl a, advocate-on-record.
Meenakshi QOgra, Adv.

R7 in CA 5416-19/08
and CA5420/08 & R3
in CA 5437-40/08

555 FSFSSS

M. Sanj eev K. Kapoor, Adv.
For R-8 in CA5416-19 M. Kumar M hir, Adv.
O 08, R8,10,12,14 & M. S. Kakrani a, Adv.
15 in CA 5420/ 08 & for MS. Khaitan & Co. , Advs.

R8&10 in CA5437-40/08

2/ -



For R1&16
in all the appeals
respectively

For R-3

respectively in
all the appeals

R2 in CA 5416-19
of 2008

R25826 in CA 5416-
19/08 & R21&23 in
CA 5420/ 08

Ashok H. Desai, Sr. Adv.

Al taf Ahmad, Sr. Adv.

R S. Suri, Sr. Adv.

Ni ti sh Massey, Adv.

Pi naki Addy, Adv.

Anu Bi ndra, Adv.

K. S. Prasad, Adv.

Chanchal Kumar Ganguli, Adv. -on-record.

K. K. Venugopal, Sr. Adv.
Ranjit Kumar, Sr. Adv.
Amar Cupta, Adv.

Ankr Tal war , Adv.

. Ananya Kunar, Adv.

. Chet an Chopr a, Adv.

Bi na Gupta , Adv.-on-record.
Mayank M shra, Adv.

$5553333 33555553

M S Fox Mandal & Co., Advs.

M's. Mani k Kar anj awal a, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Let t hese matters be listed tonorrow as

continuing part-heard natter.

(S. Sarangi) (Jugi nder Kaur)

AR

-cum P. S. Court Master

1st



